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NOTIFICATION

The State Government

1S very carefully monitoring and
Covid-19 in the State

assessing the situation arising out of

its spread and provide all medical facilities to the affected
issued by Government of India from time to time.

in order to prevent
person. Health advisories have been

In this direction, a
large number of steps have been tak

en Which is being informed to the general
A massive awareness media campaign h

preventive steps

public on a regular basis,

as also been undertaken to inform the general public about the

to be taken to avoid spread of the infection. However. social gatherings which facilitate
the spread of the virus remain an area of concern,

Now, in order to further check non-essential social gathering w
from infected person to healthy person and it
clubs, Hookah Bars, massage parlours,
22.03.2020.

hich leads to spread of the virus
is ordered to shut all restaurants, pubs, bars, clubs, night

amusement parks, museums, zoos with effect from 0600 hours of

It is also ordered that all gatherings including social gatherings should be avoided completely.
such cases also, the gathering should be reduced to the bare minimum to be kept
ensure proper social distancing.

Strict legal action will be taken in case of any violation.

This order will remain in force till 31st March, 2020,
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